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has been under consideration of Government 
for quite a long time; and

(b) if so, when a final decision is likely 
to be taken in the matter ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) Yes, Sir. Attention is in
vited to the answer given on the ilth  Decem
ber, 1970 to unstarred question No. 4316 asked 
by Shri Vidya Dhar Bajpai.

(b) The matter is now engaging the 
attention of the Third Pay Commission who 
have in their questionnaire invited comments 
on this item among others.

12.00 bn.

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC 

IMPORTANCE

R eported blowing up of R ailway 
track on E astern R ailway by 

Pakistani saboteurs

SHRI TRIDIB CHAUDHURI (Berham- 
pore) : I call the attention of the Minister of 
Railways to the following matter of urgent 
public importance and I request that he may 
make a statement thereon

The reported blowing up of Railway track 
between Majdia and Burnpur in the 
Sealdah Division of Eastern Railway by 
explosive mines placed by Pakistani 
saboteurs.

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : Sir, at about 05 55 
hrs. on 13,7.1977, when 730 Up—Engine and 
Brake Van only—passed over the track 
beyond the Kilometre Post No. 108/6 towards 
Banpur, the Train Guard heard a loud explo
sion behind him. The Guard came to Banpur 
Station and reported the matter to the Assis
tant Station Master on duty. The Guard 
then went back to the place of occurrence with 
tfee Engine and Brake Van and saw that one 
length of rail on the Up Main Line, U .  the 
western rail, was bent vertically about 10 
inches and 2 CST-—9 plates and 2 tie bars

were broken, by the explosion. There waa a 
hole in the ground about 3 feet in diameter 
and about 2 feet deep. The Guard deputed 
the fireman of the Engine at the place of 
occurrence to stop any train coming on that 
line and went back to Banpur and informed 
the Station Master of all the details. The 
Station Master informed all concerned inclu* 
ding Military authorities at Krishnanagar.

The place of occurrence is at Kilometre 
Post No. 108/6 in between Majdia and Banpur 
on the Up Main Line and it lies witfun one 
mile from Changkhali Border, that is to say* 
East Pakistan Border diagonally across the 
field north east of the place of occurrence.

The Border Security Force came to the 
place of occurrence and recovered one unexplo
ded anti-tank mine just opposite to the burst 
rail. The Military representative with force 
came shortly afterwards and ordered that 
there should be no movement of Trains until 
the Export came The Export came within 
an hour and took over the unexploded anti
tank mine for investigation.

The Assistant Engineer and the Permanent 
Way Inspector's staff, etc., went to the place 
of occurrence at about 10.35 hrs. and repaired 
the bent rail and replaced the two broken 
CST-9 plates and two tie bars and declared 
the track fit for running at 11.35 hours.

The Government Railway Police, Rana- 
ghat started case No. 4 on the same day 
under Section 126, Indian Raifways Act, read 
with Section 3 & 5 of Indian Explosive 
Substances Act. The case is under investiga
tion.

So far no arrests have been made.

SHRI TRIDIB CHAUDHURI: Sir,
unfortunately, this occurrence took place on 
the Railways and we have to address this call 
attention motion to the Minister of Railways. 
The information we have got appears to be a 
sad commentary on the state of our border 
defences in that sensitive ragion of Indo- 
Pakistan border where just a few kilometres 
across Pakistani army is almost smarting for 
a fight...

SHRI B.S. MURTHY (Amalapuram) ; 
itching for a fight.



SHRI TR1D1B CHAUDKURI: The infor- hours and 40 minutes everybody was there,
mation given to us has several lacunae and it is Everybody concerned including the military
not very clear from the statement as to what reached the spot expeditiously and there has
was the actual cause of the explosion. The been no delay. About the other question
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newspapers reported what really exploded on 
the track and burst the rail was a dynamite.
1 don’t know whether that is correct. The 
anti-tank mine that was discovered later was 
an unexploded one. Has the Railway 
Minister any information as to the actual 
cause of the explosion ? What did explode ? 
His statement does not also state as to when 
the civil and police authorities and border 
security force and army authorities reached 
the place of accident. Of course, the old 
station master at Burnpur could do no more 
than inform the army authorities and district 
authorities and police authorities at Krishna* 
nagar, district headquarters, which is about 
40 to 50 KM from that place. It is not
directly connected by rail. The railway 
connection is rather circuitous. There is a
road connection So, I want to know
this : When did the concerned authorities
connected with the defence of the railway 
track actually arrive, one by one ? His
statement does not make that clear

The third question is of a general sort. 
What is the sort of liaison that is maintained 
by Railway Administration in this zone and 
by the Defence Authorities, with regard to 
the guarding of the railway track ? The 
Minister’s statement does not give that impres
sion. 1 find from the Statesman of Calcutta 
of July 14th that after this explosion took 
place the police officer .’aid that as a preven
tive measure a platoon of force had been 
deployed for round-the clock patrol duty 
along the railway track between Oede to 
Majdia. That is becoming wise after the 
theft has taken place ! Why did not the 
police authorities, army authorities or border 
security people think of guarding the track 
beforehand ? I don’t blame the Minister or 
tbe Railway Administration as such. Mr. 
H&numanthaiya is a senior Member of the 
Cabinet. 1 want to know what actually is 
being done here. This is a sensitive border 
and the security and defence arrangements 
must be tip-top ; but it does not appear to be 
so on the face of it, from this statement.

SHRI HANUMANTHAIYA: I share 
the anxiety of the hon. Member. He asked 
about tbe timing, 1 think. The Engineer, the 
Permanent Way Inspector, all reached the 
place of occurrenc immediately. Witbin 4

regarding the type of material used, this is 
under investigation. Technical people have 
to tell us what is the type of material used. 
The anti-tank mine and other things that he 
mentioned have been handed over to the 
military. The most important point is that 
these tracks must be patrolled. That is what 
we are proposing. We had certain discus
sions. I did discuss this with the Minister 
in Bengal when that Ministry was in office.
I had discussions with the Defence Minister 
also. Besides the security force, there is the 
police force and railway protection force. In 
case of patrolling by army, everybody seems to 
feel ensured of better safety. Therefore, there is 
now a proposal to post military personnel also 
to patrol. So, all possible measures are being 
taken. As the hon. Member and the House 
know, we shall not be able to exactly foresee 
the time and place of an accident or saboteur 
activity, and it is only after the event that 
wc come into the picture. But, if military 
patrolling is introduced it will greatly help,
I understand. I am asking even the RPF 
personnel to patrol at appropriate places where 
it is expected that these things will happen.

SHRI TRIDIB KUMAR CHAUDHURY : 
Has it been ascertained from the marks on 
the anti-tank-mine whether it was from the 
Indian ordnance factories or from the Pakis
tan ordnance factories, because according to 
the papers it was stolen from some ordnance 
factory and the papers do not say whether 
it was from the Indian or Pakistan ordnance 
factoay 7 Has that aspect of the matter been 
gone into ?

SHRI HANUMANTHAIYA: Yes, it 
has been gone into. As the hon. Member 
knows, it is such a serious matter to make 
allegations against our own factory or the 
Pakistan personnel. It is under investigation. 
I may require a few days more to know 
correctly the origin of this anti-tank-mine.

SHRI JAGANATH RAO (Chatrapur): 
Let him then make a statement.

SHRI B. K DASCHOWDHARY (Cooch- 
Behar): Let him not become wiser after the 
event only.

SHRI PRABHUDAS PATEL (Dabhoi) : 
We find from the newspaper reports that the
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Majdia district is a strategic point which is 
about 2 \ k.m. from the Pakistan border. As 
my hon. friend has said, the authorities could 
have forseen things and could have managed 
to provide security on that track for our 
trains. But we ran say that it was the quick 
tense of the engine-driver which averted great 
devastation and saved the lives of hundreds 
of passengers.

But we also read from the newspapers 
that there is no adequate security arrange
ment. For, on the next day, that is, the 
14th July, we find that a group of Pakistan 
armymen rushed into the same border 
territory and started firing indiscriminately. 
This shows that the border does not have 
adequate security, which is a point of worry 
not only to that part of the country but to 
the whole country. So, may I know from 
the hon. Minister what adequate mcarures 
have been taken for the security of this area ?

SHRI HANUMANTHAIYA : The hon.
Member will feel greatly relieved to know that 
it was not a passenger train but only an 
engine and a brake van, and, therefore, there 
was no danger to lives of hundreds of passen
gers. Regarding the other point that he has 
raised, I have already answered it earlier in 
reply to Shri Tridib Kumar Chaudhuri’s 
question.

DR. RANEN SEN (Barasat) : This
calling-attention-notice should have been 
answered by the Home Minister or the 
Defence Minister, because during the last few 
days, the Calcutta papers like the Amrita  
Bazar Patrika , the Hindustan Standard 
etc. are publishing reports after reports about 
the attempts of the Pakistani agents to 
commit acts of sabotage inside West Bengal. 
This incident on the railway track is just one 
incident in a series. A few days back, a 
mine exploded, and one BSK officer v*as 
killed. In another instance, a man was 
carrying some explosive material inside a 
pumpkin and that exploaded, and certain 
people were killed. I have no time to go 
into all those reports. But these reports 
clearly reveal that attempts are being made 
to Wow up our railway lines, our bridges, 
culverts, installations, houses and everything.

There Js a systematic attempt made by 
Pajdstmtf infiltrators and others. But the
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whole thing has been treated rather lightly 
by the Inspector General of Police, Shri P. K. 
Basu, according to a report which appears in 
yesterday’s Amrit Bazar Patrika. It says 
that a part of the track was blown up and 
whether there has been an attempt at sabotage 
woulu only be known after enquiries. He 
said ‘From first hand reports, it seems that 
an attempt to destroy the railway track was 
amateurist'. He is not an explosive expert ; 
he is an Inspector General of Police risen 
from a lower rank. He does not know any
thing about mines or explosives. But he goes 
on making all kinds of statements to news
paper reporters. This shows what precau
tionary measures the Government of India 
are taking when the enemy is at our border.

It is mentioned in the Minister’s state
ment :

“The place of occurrence is at kiiomette 
Post No. 108/6 in between Majdia and 
Banpur on the Up Main Line and it lies 
within one mile from Changkhali border, 
that is to Say, the East Pakistan border...”

There is no military, no border security 
force. Yesterday we had a little brush with 
Shri Jagjiwan Ram. There was no military 
sentry, no border security force, no anti
espionage staff working.

Somebody comes, plants a mine or a 
couple of mines. What happens. A mine 
explodes. The Station Master informs all 
concerned. So police comes, then border 
security force comes, then military comes. 
It takes three hours. Just imagine the situa
tion. We arc living in what world ? Shri 
Hanumanthaiya is not to be blamed for ’his. 
The entire Home Ministry and the Defence 
Ministry should be blamed for this callous 
attitude towards the security of tfce borders of 
India. We come from the area. We are 
agitated over this. I represent a border area, 
1 have visited those areas. Sometimes there 
is shelling from across the border. People 
are killed on this side. Then we send a 
protest note or start counter-shelling after a 
few minutes or few hours.

Therefore, this is a very unsatisfactory 
state of affairs. Our borders should be 
strongly secured against enemy agents or 
infiltrators who are doing a lot of rctiscMef 
over there.



[Dr. Rattan Sen]
Secondly, the railway track should be 

properly guarded, and that too by the military. 
What does the RPF know about mines and 
explosives ? They know a little about point 
303 riflas. Therefore, intelligence has to 
be strengthened from the Home department; 
secondly, military personnel should be streng
thened there; thirdly, military intelligence 
should be tightened up. Fourthly, the railway 
track and other important installations should 
be properly guarded.

After making these suggestions, I want to 
know whether the Railway Minister has sent 
any strong note to all the heads of the rail* 
way department to make arrangements on 
behalf of the railways also to guard all the 
railheads and lines all throughout the West 
Bengal area bordering Bangla Desh. Have 
actual arrangements been made to guard 
railway culverts, and railway bridges and lines 
so that suspicious people are apprehended and 
brought to book as soon as they are found 
out ?

SHRI HANUMANTHA1YA : I am
thankful to the hon member for his sugges
tions. Most of them are acceptable. So far 
as Defence and the Home Ministry are 
concerned, I am told, they will be able to 
answer about their part. In this question. 
I am concerned only with the railways. I have 
been worried for the last two months because 
many of these tracks even m Bihar have to be 
patrolled because of these criminal activities, 
and I am wholly in agreement with the hon. 
Member that so far as the border area 
adjoining Pakistan is concerned, not merely 
the civil authorities but the military have also 
to co-ordinate their efforts in order to ensure 
maintenance of track, safeguarding of bridges 
and other things. I have already said that 
it will satisfy the hon. Member to know that 
military petrolling is contemplated. Probably
it will take place soon.
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SHRI HANUMANTHAIYA : Sir, the
bon. Member has mentioned public coopera
tion. One of the steps we have already taken 
pertains to that subject. Instructions have 
been issued to the railways in co-operation 
with the education authorities to conduct 
educative propaganda on the subjec of safety
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on railway tracks in their adjoining villages. 
The Ministry of Home Affairs has also issued 
a circular to all the State Governments to 
educate the villagers in the vicinity of the 
Railways and make them responsible for 
safeguarding the tracks with the help of Block 
Development Officers, Publicity Officers aad 
others. I wholly agree that public co-operation 
is necessary. I once appealed to the hon. 
Members of this House to take the Initiative 
in their respective constituencies and mobilise 
public co<operation.

Regarding the other remarks made by my 
hon. friend, they are general, pertaining to 
the safety and defence of the country with 
which all of us, whether in Government or in 
the Opposition, are patriotically co-operating. 
There is no difference on these general 
observations.

DR RANEN SEN : Sir, may I ask the 
Mini»ter whether definite discussions with the 
Defence Minister have taken place after this 
railway accident 7 He has not answered that 
question.

SHRI HANUMANTHAIYA : It is not
that the Defence Ministry is sleeping over the 
matter. They are taking various steps and the 
Bangla Desh affair, as you know, has made 
everyone of us sit up , they are doing things.

«ft urea f?n$ : sprerr % frnj 
s r f w r  %?jr gpsr t o  snq ?«nfa?r ?r$f ^ t  
cr«r sRcrr ^  srrer ?r$r $t
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SHRI ARJUN SETHI (Bhadrak) : It is 
really unfortunate that after our hon. Home 
Minister and our hon. Defence Minister firmly 
declared that adequate measures would be 
taken to avoid such dangers in the border 
areas, we now sec the same incident, in a 
most important part of the country, a sensitive 
area, has taken place. I want to ask one or 
two questions of the hon. Minister. Just after 
the explosion on the track, the railway 
accident, the Rajdhani Express was on the 
track. May I know whether the Minister has 
thought of any mechanical device which can 
detect any sort of such explosive things, so 
that the driver can pull back the train in time 
and so that no accident or no such type of 
explosions could take place on the railway 
tracks ?
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SHRI HANUMANTHAIYA : The hon, 
Member has something in his mind. I will 
discuss u with him privately and get his 
opinion.

12*35 hrs.
RE. QUESTION OF PRIVILEGE

SHRI S. M. KRISHNA (Mandya) : Sir, 
I beg your leave to raise a matter of privilege 
that has been caused by the unnecessary inter
ference of the Speaker of the Tamilnadu 
Assembly with reference to what transpired 
in this House on the 13th of this month.

SHRI TRIDIB CHAUDHURl (Berham- 
pore) ; On a point of order, Sir. We saw in 
the papers that when this matter was raised 
in the Tamilnadu Assembly, the Speaker of 
that Assembly said that there was a  p r im a  

fa c ie  case, but he said he would write to you, 
the Speaker of Lok Sabha So, is it proper 
that this should be raised at this moment 
before you get that communication from him ? 
Otherwise, unnecessary bad blood would be 
created between the two Houjc*.

SHRI VIKRAM CHAND MAHAJAN 
(Kangra) ; Bid blood has been already 
created. Mr. Krishna is right. No State 
Assembly has a right to question the right of 
an MP to speak in Parliament.

MR. SPEAKER : Mr. Krishna, I have
not given by consen* to this motion so far.

SHRI S. M KRISHNA : I am aware of
it. But I would like to quote one sentence to 
which serious objection has been taken by the 
hon. Speaker of the Tamilnadu Assembly. It 
pertains to what Mr. Shivappa said here. 1 
quote :

"What was the Tamilnadu Government
creating all g a h t t a  and hullabaloo"

This is the only sentence on which the hon. 
Speaker of the Tamilnadu Assembly comes to 
a conclusion that a prima facie case has 
been established that a breach of the privilege 
of the Tamilnadu Assembly has taken place. 
Is there any reference anywhere to the Tamii- 
nadu Assembly in Mr. Shivappa’s speech ? 
No. There is only reference to the Tamilnadu 
Government. Government can never be 
equated with the legislature. I feel tinder the 
Constitution we have got to perform our 
duties as Members of Parliament without any

hindrance or outside interference, I deem it 
proper that this House should be seized of 
this matter. I am not very sensitive about 
privileges of MPs as well as members of State 
Legislatures, but I am sure, Sir, you will take 
it up with the Speaker of the Tamilnadu 
Assembly and see how far certain conventions 
can be established whereby a Member of 
Parliament could reassert his right to say 
whatever is proper. After all, you arc the 
person to restrain us from going beyond limits. 
I would leave it at that and I would abide by 
whatever ruling you may give.
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